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dated 4 May 2016 passed by Commissioner, Central Excise & Service Tax,
Allahabad.)

Uma Shankar Prasad
...Appellant

VERSUS

Commr. of Central Excise, Customs & Service Tax, Allahabad
..... Respondent

APPEARANCE

S/Shri Abhinav Mehrotra, Abhisek Pandey, Jitendra Kumar Yadav, Advocates
for the Appellant (s)

Shri Gyanendra Kumar Tripathi, Authorized Representative for the
Respondent

CORAM: HON'BLE MRS. ARCHANA WADHWA, MEMBER(JUDICIAL)
HON’'BLE SHRI ANIL G. SHAKKARWAR, MEMBER(TECHNICAL)

DATE OF HEARING : 26 June 2019
DATE OF DECISION : 31 July 2019

The Appeal is allowed. For order, see order of date in Excise
Appeal No.70689 of 2016.
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